
06.04.2024    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

COURT NO.44 (OS-F) 
HON’BLE MS. JUSTICE PRATHIBA M.SINGH 

 
 [NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, PLEASE 
CONTACT, MS. SAPHALTA BHATI (MOB:-7428238686) COURT MASTER TO HON’BLE MS. 
JUSTICE PRATHIBA M. SINGH.]  
 
CLICK HERE FOR VC 
https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=m898e4e47f9ee45fcda1370
96127d28a0  
Meeting No. 184 197 2543  
PASSWORD 1234 
 
NOTE: ALL THE COUNSELS/LITIGANTS APPEARING VIRTUALLY ARE REQUESTED TO DISPLAY 
THEIR ITEM NOs. ALONGWITH THEIR NAMES. 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO courtmaster@pmsingh.in   
NOTE: Counsels and Litigants may send their apperances through the following link/form. 
This form shall be available during Court hearing days from 09:00 A.M – 04:30 P.M.  
https://forms.gle/LszUZHy9YMBfTrAu7  

 
ITEM 
NUMBER 

CASE 
NUMBER PARTY NAME ADVOCATE 

NAME 
OTHER 
INFORMATION 

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING 
OF ISSUES 

1 I.A. 
2285/2024 
In 
CS(COMM)-
250/2020 
(Disposed off 
case) 

STAR INDIA PVT. LTD. & ANR.  
V/s OXIBUZZ.COM & ORS. 
  

MOAZZAM KHAN, 
T.N.DURGA 
PRASAD, 
SHWETA SAHU, 
YATINDER GARG, 
SHWETA SAHU 

 

PART-HEARD MATTERS 
2 CS(COMM)-

193/2019 
I.A. 
5399/2019 
I.A. 
11497/2019 
I.A. 
18216/2019 

COLGATE PALMOLIVE COMPANY & 
ANR.  
V/s NIXI & ANR. 
  

VAKUL SHARMA, 
AVIJIT SHARMA, 
AKSHITA JAIN, 
TEJAS KARIA, R 
MAYA, AKSHAY 
AGARWAL, 
ACHUTAN 
SREEKUMAR, 

 

https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=m898e4e47f9ee45fcda137096127d28a0�
https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=m898e4e47f9ee45fcda137096127d28a0�
mailto:courtmaster@pmsingh.in�
https://forms.gle/LszUZHy9YMBfTrAu7�
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I.A. 
15451/2021 
I.A. 
6069/2022 
 

KUSHAGRA GOEL 

3 CS(COMM)-
297/2019 

MOTHER DAIRY FRUIT & VEGETABLE 
PVT. LTD.  
V/s KUMAR PRAHLAD & ANR. 
  

SATISH SINGH, 
SHOBHIT 
AGRAWAL 

 

4 CS(COMM)-
298/2019 
I.A. 
8189/2019 
I.A. 
13215/2019 
I.A. 
13631/2019 
I.A. 
15695/2019 
I.A. 
15696/2019 
I.A. 
14210/2021 
I.A. 
16707/2021 
 

ULTRATECH CEMENT LIMITED & 
ANR.  
V/s WWW.ULTRATECHCEMENTS.COM 
& ORS. 
  

AASISH SOMASI, 
T.N.DURGA 
PRASAD, ROHAN 
NARULA, GAGAN 
GUPTA, TEJAS 
KARIA, 
HIMANSHU 
BAGAI, MUNISH 
MEHRA, SONAL 
CHHABLANI 

 

5 CS(COMM)-
732/2019 
I.A. 
3865/2020 
I.A. 
9234/2020 

MONTBLANC SIMPLO GMBH  
V/s MONTBLANCINDIA.COM & ORS. 
  

LALIT KUMAR, 
RAJIV RANJAN 
DWIVEDI, 
DEEPAK 
SAMOTA, RAJIV 
DWIVEDI, 
DHAWAL 
MOHAN, VAKUL 
SHARMA, 
SHUBHAM 
BHALLA, 
MOAZZAM KHAN, 
MANISH BIALA, 
MANISH BIALA 
 
 
 

 



06.04.2024    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

6 CS(COMM)-
373/2020 
I.A. 
7995/2020 
I.A. 
7996/2020 
I.A. 
7999/2020 
I.A. 
9171/2020 
I.A. 84/2021 
I.A. 
430/2021 
I.A. 
1371/2021 
I.A. 
19495/2023 
I.A. 
583/2024 

ITC LIMITED  
V/s ASHOK KUMAR & ORS. 
  

GURMEET 
BINDRA, NAZIM 
UDDIN AHMED, 
ARTI SINGH, 
LOVLEEN GOYAL, 
SOURADEEP 
MUKHOPADHYAY, 
SOURADEEP 
MUKHOPADHYAY, 
SHIVANG 
SHARMA 

 

7 CS(COMM)-
498/2020 
I.A. 
10520/2020 
I.A. 
10521/2020 
 

MICROSOFT CORPORATION & ANR.  
V/s PCPATCHERS TECHNOLOGY 
PRIVATE LIMITED & ORS. 
  

SUMIT NAGPAL, 
SURABHI PANDE, 
IMON ROY, IMON 
ROY 

 

8 CS(COMM)-
82/2020 
I.A. 
2402/2020 

JOCKEY INTERNATIONAL INC.  
V/s WWW.JOCKEYFRANCHISE.COM & 
ORS. 
  

VIVEK JAIN, 
SHOBHIT 
AGARWAL 

 

9 CS(COMM)-
154/2021 
I.A. 
4692/2021 
I.A. 
10905/2022 
 

GODREJ PROPERTIES LTD  
V/s ASHOK KUMAR & ANR. 
  

MOAZZAM KHAN, 
VIBHAV MITHAL, 
VIBHAV MITHAL, 
ACHYUT TEWARI 

 

10 CS(COMM)-
276/2021 
I.A. 
7329/2021 
 

MICROSOFT CORPORATION & ANR.  
V/s TECH HERACLES OPC PRIVATE 
LIMITED & ORS. 
  

DEEPANK 
SINGHAL, 
DEEPANK 
SINGHAL 
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11 CS(COMM)-
293/2021 
I.A. 
7543/2021 
I.A. 
7544/2021 
I.A. 
10308/2021 
I.A. 
15052/2021 
 
 
 

TATA SONS PRIVATE LIMITED & 
ANR.  
V/s M/S ELECTRO INTERNATIONAL & 
ORS. 
  

RUDRAKSHI 
JOSHI, ROHIL 
BANSAL, 
ACHUTHAN 
SREEKUMAR, 
ROHIL BANSAL 

 

12 CS(COMM)-
95/2021 
I.A. 
21025/2022 
I.A. 
6516/2023 
 

THE HIMALAYA DRUG COMPANY & 
ORS.  
V/s ASHOK KUMAR & ORS. 
  

SURINDER 
SINGH, VIBHOR 
MATHUR, SUMIT 
SAURAV, 
SARFARAZ KHAN, 
TUNTUN KUMAR 
MISHRA, 
GEETANJALI 
VISVANATHAN, 
MISHTHI DUBEY 
 
 
 
 

 

13 CS(COMM)-
255/2020 
I.A. 
5590/2020 
I.A. 
5591/2020 
I.A. 
11099/2020 
I.A. 
6402/2022 

INDIAMART INTERMESH LIMITED  
V/s MR. AKASH VERMA & ORS. 
  

NEEL ANJAN 
MASON, ANUPAM 
KUMAR MISHRA, 
RANJEET SINGH 
SIDHU 

 

14 CS(COMM)-
228/2021 
I.A. 
6441/2021 
I.A. 
11684/2021 

BAJAJ FINANCE LIMITED  
V/s REGISTRANT OF WWW.BAJAJ-
FINSERVE.ORG & ORS. 
  

TINE ELIZABETH 
ABRAHAM, 
ALIPAK 
BANERJEE, 
ADITYA GUPTA, 
MOAZZAM KHAN, 
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I.A. 
1412/2022 
I.A. 
1413/2022 
I.A. 
12160/2022 
I.A. 
12171/2022 
I.A. 
14920/2022 
I.A. 
14923/2022 
I.A. 
17716/2022 
 
 

ASHOK KUMAR, 
VIKAS KUMAR, 
LAKSHMI 
KRUTTIKA VIJAY, 
ABHISHEK 
SINGH, 
ABHISHEK 
SINGH, SHIVANI 
RAWAT, ASHOK 
KUMAR 

15 CS(COMM)-
135/2022 
I.A. 
3423/2022 
I.A. 
1221/2023 
 

DABUR INDIA LIMITED  
V/s ASHOK KUMAR AND ORS 
  

GEETANJALI 
VISVANATHAN, 
ALIPAK 
BANERJEE, 
MOAZZAM KHAN, 
RAJESH KUMAR, 
MD SAZID 
RAYEEN, ALIPAK 
BANERJEE 
 
 

 

16 CS(COMM)-
475/2022 
I.A. 
10851/2022 
I.A. 
10852/2022 
I.A. 
12173/2022 

FASHNEAR TECHNOLOGIES PRIVATE 
LIMITED   
V/s MEESHO ONLINE SHOPPING PVT. 
LTD & ANR. 
  

ALIPAK 
BANERJEE, NEEL 
ANJAN MASON, 
VIVEK AYYAGARI, 
ALIPAK 
BANERJEE 

 

17 CS(COMM)-
389/2022 
I.A. 
9069/2022 
I.A. 
12578/2022 

THE CAPITAL GROUP COMPANIES, 
INC  
V/s ASHOK KUMAR & ORS. 
  

AKHIL 
SHANKHWAR, 
MAMTA RANI, 
ARJUN SINGH, 
NIDHI RAMAN, 
KHAITAN & CO., 
ANSHUL RAI, 
NIRUPAM 
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LODHA, JATIN 
SETHI, LOVLEEN 
GOYAL, DEEPAK 
GOGIA, TEJAS 
KARIA, QAUSAR 
KHAN, SHWETA 
SAHU, YOGESH 
PACHAURI, 
NAQEEB NAWAB 

18 CS(COMM)-
490/2022 
I.A. 
11324/2023 
I.A. 
2872/2024 

INFINITI RETAIL LIMITED   
V/s M/S CROMA WHOLESELLER & 
ORS. 
  

ALIPAK 
BANERJEE, 
PIYUSH 
SINGHAL, KUNAL 
ANAND, K R 
SASIPRABHU, 
DINESH 
CHANDRA 
TRIPATHI, 
IRSHAD AHAMED 
SIDDIQUI, 
SAURABH KALIA, 
ANIMESH 
KHANDELWAL, 
LAKSHMI 
KRUTTIKA VIJAY, 
DIVYA JYOTI 
SINGH 

 

 
 
******* 
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R - 1, NEW COURTS BLOCK (GROUND FLOOR), (OS-C) 
BEFORE  DR. JAGMINDER SINGH, JOINT REGISTRAR (JUDICIAL)  

 
 
Click TO Join The VC https://jrdhc.webex.com/join/jrdhc001  
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FOR EVIDENCE 
1 CS(OS)-205/2017 

I.A. 7285/2022 
I.A. 7815/2024 

SHRI SUKHDEV 
SINGH  
V/s SHRI JASWINDER 
SINGH 
  

RAJAT ANEJA, S.C. 
SINGHAL 

AT 11:00 A.M 
 

 

      ****** 

  

https://jrdhc.webex.com/join/jrdhc001�
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R - 2, NEW COURTS BLOCK (GROUND FLOOR), (OS-H)  
BEFORE SH. AJAY GULATI, JOINT REGISTRAR (JUDICIAL) 
 

 (NOTE : IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MS. BHARTI RAWAT 
READER TO LD. PRESIDING OFFICER (8810544079)  
 
Click TO Join The VC https://jrdhc.webex.com/join/jrdhc2 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING 
OF ISSUES 

1 CS(COMM)-
1302/2016 
I.A. 10025/2023 

SUJEET KUMAR & ORS  
V/s SUNIL DAWAR & 
ANR 
  

SPM TRIPATHI, 
ADITYA GOEL, 
ANAND & ANAND, 
SIDDHANT 
CHAMOLA 

 

 

 

      ******* 

 

  

https://jrdhc.webex.com/join/jrdhc2�
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                       R - 4, NEW COURTS BLOCK (GROUND FLOOR),(OS-E&I) 

BEFORE MR. SIDHARTH MATHUR,JOINT REGISTRAR (JUDICIAL)  
 

(NOTE : IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT Mr. SUDHANSHU GUPTA, 
READER TO LD. PRESIDING OFFICER(9313414182)  
 
NOTE : ALL COUNSEL/PARTIES, OTHER THAN THOSE WHOSE CASE IS BEING HEARD, PLEASE 
KEEP MIC & WEB CAM OFF AND WAIT FOR THEIR TURN.  
 
NOTE : PLEASE GIVE APPEARANCE IN CHAT BOX/ MESSAGE WITH ITEM NUMBER, CASE 
NUMBER AND MOBILE NUMBER.  
 
NOTE : LAWYERS APPEARING THROUGH VC SHALL SEND THEIR EXEMPTION TO THE COURT 
MASTER ALONGWITH PROPER REASON IN ADVANCE.  
 
Click TO Join The VC https://jrdhc.webex.com/join/jrdhc4  
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FOR EVIDENCE 
1 CS(COMM)-

35/2018 
I.A. 708/2018 

COSCO INDIA LTD.  
V/s FLIPKART 
INTERNET PRIVATE 
LIMITED & ORS 
  

SITAB ALI 
CHAUDHARY, 
SAIKRISHNA AND 
ASSO., RAKHSHAN 
AHMED, HARINDER 
KAUR BRAR, SEHEL 
KHAN, ASGHAR 
KHAN, ALIM MIRAJ, 
HERINDER KAUR 
BRAR 

 

 

      ******* 

 

 

https://jrdhc.webex.com/join/jrdhc4�
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R - 8, NEW COURTS BLOCK (GROUND FLOOR),(OS-F)  
BEFORE MR.DEVENDER KUMAR GARG, JOINT REGISTRAR (JUDICIAL)  

 
NOTE:- ADVOCATES ARE REQUESTED TO PLEASE GIVE THEIR APPEARANCE IN 'CHAT BOX' 
WITH THEM ITEM NUMBER, SUIT NUMBER AND ALSO FOR THE PARTY, THEY APPEARING 
FOR.  
 
(NOTE : IN CASE of ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MS. ANITA SRIVASTAVA, 
READER TO LD. PRESIDING OFFICER (8076037421)  
 
Click TO Join The VC https://jrdhc.webex.com/join/jrdhc8  
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING 
OF ISSUES 

1 I.A. 5633/2024 
In ARB.P.-
1076/2023 

M/S R K BARARIA 
THROUGH SHRI R K 
BARARIA SOLE 
PROPRIETOR  
V/s JBM GLOBAL 
SCHOOL 
  

MUDIT DEWAN, 
SANJAY BANSAL, 
MUDIT DEWAN 

 

2 CS(COMM)-
708/2022 
I.A. 3444/2023 
I.A. 3446/2023 
I.A. 3457/2023 
I.A. 1906/2024 

RAM KRIPAL SINGH 
CONSTRUCTION PVT 
LTD  
V/s INDIAN OIL 
CORPORATION LTD 
  

PRATEEK SETH, 
NIKHIL SHARMA, 
HASSAN ZUBAIR 
WARIS, NIKHIL 
SHARMA 

 

3 CS(OS)-259/2022 
I.A. 14903/2023 
 

MS HARSHITA 
SHARMA  
V/s SMT MANJU 
SHARMA AND ORS  

RAJEEV KUMAR, 
NINAD DOGRA, 
GAURAAN, NINAD 
DOGRA 

 

4 CS(OS)-479/2022 
I.A. 12801/2022 
I.A. 13688/2023 
I.A. 20219/2023 
I.A. 20220/2023 
I.A. 20221/2023 
I.A. 1658/2024 
I.A. 1684/2024 
I.A. 1685/2024 

MEGHA  
V/s SH ROOP CHAND & 
ORS. 
  

VINEET KAUSHIK, 
ISHAN SANGHI, 
VINEET KAUSHIK, 
SANTOSH KUMAR 
SAHU 

 

https://jrdhc.webex.com/join/jrdhc8�
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5 I.A. 5595/2024 
I.A. 5596/2024 
In TEST.CAS.-
82/2023 

MR. RAJIV SAXENA & 
ORS.  
V/s GOVT. OF NCT 
DELHI & ANR. 
  

PRADEEP NORULA, 
SUSHANTA KUMAR 
NANDA, PRADEEP 
NORULA 

 
Evidence Status:-(P) 

 

 

      ******** 

 

  



06.04.2024    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

R - 6, NEW COURTS BLOCK (GROUND FLOOR),(OS-D)  
BEFORE MS. PRIYA MAHENDRA,JOINT REGISTRAR (JUDICIAL) 
 

 (NOTE : IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MR. SHAMSHER, READER 
(9999292525 )  
 
Click TO Join The VC https://jrdhc.webex.com/join/jrdhc6  
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

PART-HEARD MATTERS 
1 OMP (ENF.) 

(COMM.)-68/2019 
M/S WORLD PHONE 
INDIA PVT LTD  
V/s MAHANAGAR 
TELEPHONE NIGAM 
LTD 
  

ASHISH KUMAR, 
CHANDAN KUMAR, 
VIRENDER 
GOSWAMI 

Evidence Status:-(P) 

FOR EVIDENCE 
2 CS(COMM)-

277/2016 
WITH CS(COMM) 
845/2018 

M/S CAPITAL LAND 
BUILDERS (P) LTD  
V/s M/S BHARAT 
PETROLEUM CORP LTD 
  

ANISH CHAWLA, 
NAVEEN KUMAR 
CHAUDHARY, 
HEMANT GUPTA, 
ANIL K BATRA, 
SHRAVAN SAHNY, 
ABHAY KR SINGH & 
ABHISEKH SHARMA 

 

3 CS(COMM)-
845/2018 

M/S HIGHWAY 
SERVICE STATION  
V/s BHARAT 
PETROLEUM 
CORPORATION LTD. & 
ANR 
  

NAVEEN KUMAR 
CHAUDHARY, 
HEMANT GUPTA, IN 
COMPLIANCE OF 
ORDER DT. 
20.03.2018 IN 
TR.P.(C) 22/18, LCR 
RECEIVED FROM 
MR. DEVENDER 
KUMAR JANGALA, 
OIC WEST DISTT. 
TIS HAZARI 
COURTS, DELHI IN 
CS NO. 7760/16 

 

https://jrdhc.webex.com/join/jrdhc6�
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4 TEST.CAS.-
4/2016 
I.A. 11362/2019 
I.A. 1903/2021 
I.A. 1912/2021 

MANIKA MADAN  
V/s STATE & ORS. 
  

VIKRAM SINGH, 
MANSI GUPTA, 
VINEETA BANSAL, 
NIVESH SHARMA, 
PAYAL JAIN, 
VIKRAM SINGH 
DAHIYA 

 

 

 

      ******** 

                                                    
Concluded 

                                  BY ORDER 
            REGISTRAR ORIGINAL 



Mediation Cause List 06.04.2024 
 

S. 

No. 

M&C 

File No. 

Case Name  Parties 

  

Mediator Time Mark Your 

Attendance at 

Extn. Block 

1 
2457/23 

CS(Comm) 

260/2017 

M/s Andslite P Ltd Vs Rupa Sujit 

Talwar & anr 
Ms. Shalini Kapoor, Adv 4.00 pm 

Through VC 

2 
1808/23 CS(OS) 120/2023 

Shreya Sawhney Vs Anjali Trust 

(1986) & ors 
Mr. Brijesh Bagga, Adv 4.00pm 

Through VC 

3 
274/24 

CS(COMM) 

721/2023 

Hero Motocorp Limited & anr Vs 

Deepika Soni 
Mr. Hemant Gupta, Adv 5.00pm 

Through VC 

4 
108/24 

Mediation Petition 

108/2024 
Chhaya Vs Bijender Singh & anr Ms. Sonia Sharma, Adv 

12.00pm 
Extn. Block 

5 
453/24 

MAT.APP.(FC) 

191/2023 
Anita Vs Rati Ram Ms. Sonia Sharma, Adv 2.00pm 

Extn. Block 

6 
2552/23 CS (OS) 3420/2015 

Siddharth Ganguly Vs Joydeep 

Mukherjee & Ors. 
Mr. Ajay Laroia, Adv 3.00pm 

Extn. Block 

Admin. Block 4
th

 Floor 

7 
288/22 

Mediation Petition 

288/2022 
Ainain Shahidi Vs. Huda Rahman Ms. Sana Ansari, Adv 

11.00am 

Through VC 

8 
3188/18 

Bail Appln. 

2529/2018 

Saurabh Chaudhary Vs The State Nct of 

Delhi 

Mr. Atul Bhuchar, Adv, 

(visitation) 
2.00pm 

Admin. Block 

4
th

 Floor 

9 
631/24 

Cont Cas (C) 

1220/2022 

Dr Priya Yadav Vs Dr Amardeep 

Yadav & ors 

Ms. Meenu Jain, 

Counsellor Visitation 

2pm to 

6.00pm 
Admin. Block 

4
th

 Floor 

10 
2981/23 CS(OS) 603/2018 

Rajeshwar Kumar Goel Vs Raghu 

Nandan Goel & ors 

Mr. Kavinder Kumar Gill, 

Adv 
2.00pm 

Admin. Block 

4
th

 Floor 

11 
110/24 

Mediation Petition 

110/2024 

Smt. Manisha Rawat Vs Sh. 

Jitender Singh Negi 
Ms. Seema Gulati, Adv 

2.00pm 
Admin. Block 

4
th

 Floor 

12 
687/24 CS No 01/19 

Abhishek Meena Vs Promila 

Abhishek Meena 
  3.00pm 

Admin. Block 

4
th

 Floor 

13 
1802/22 

Cont. Cas (C) 

584/2022 
Rishi Mehar Vs Shalini Tamar 

Ms. Isha Khanna, Adv 

(Visitation ) 

3.00pm-

5.00pm 
Admin. Block 

4
th

 Floor 
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